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Bent of 'D' Type Quartel'8 

1549. Sbrl D. C. Sharma: Will the 
Minister of Works, Bousln, aDd Sup. 
ply be pleased to state: 

(a) what is the standard rent of 
'D' type quarters in DIZ and Minto 
Road area in Delhi; 

(b) whether it is a fact that a num-
ber of Government servants drawing 
more ~ an Rs. 500 who are entitled to 
higher class quarters are occupying 
those quarters; 

(c) if so, what is the number of 
such quarters and what is the rent 
they have to pay; and 

(d) what slt,ps are bping taken to 
allot to them quarteTs of their own 
class? 

The Minister of Works, Housln&, and 
Supply (Shrl K. C. Reddy): (a) 
Rs. 67 per month for unorthodox 'D' 
tYPe quarters (meant for o ic ~ 

drawing less than Rs. 750 but not lc ~ 

than Rs. 500 p.m.). 

Rs. 53 per month for orthodox '0' 
type quarters (meant for officers 
drawing l( ~ than Rs. 500 but not l ~ 

than Rs. 250 p.m.). 

(b) Yes. 

(C) Unorthodox 'D' type-21 (occu-
pied hy officers drawing ~  750 and 
above). 

Orthodox '0' type-255. 

Rent is charged from the allott.ees 
at the rate of 10 per cent of their 
emoluments, or the pooled standard 
rent under FR-45A. whichever Is 
lea. 

(d) The offtCl'rs di-awing Rs. 500 or 
more per month who are in ~ a

Uon of 'D" type quarters whlch arE' 
below their own entitled class, are 
being ahifted In their turn to quarters 
:>f their entiUed elua as and when 
•• candee occur. 

Export of GI88s Products 

1550. Shrl P. C. Borooah: Will the 
Minister of Commerce and Industry 
be pleased to state: 

(a) whether a five-member dele-
gation sponsored by the Chemicals 
and Allied Products Export Promo-
tion Counctl went out ona tour of 
Middle East and African countries on 
Sunday the 19th February, 1961 for 
the promotion of export of glu'l 
products; 

(b) what was the export of glass 
products during 1953 and 1960; and 

(C) whether the exports have gone 
down in recent years? 

The Deputy Minister of Commerce 
and Industry (Shrl Satlsb Chandra): 
(a) Yes, Sir. 

(b) Export of glass products dur-
ing 1953 and 1960 were as follows:-

1953 1960 

Rs. 27,19,000 Rs. 27,16,000 

(c) Exports have been rather sta-
tionary during the last 3 or 4 yean. 

Export Of Banttioom Cloth 

1551. Shrl Shlva Datt Upadh,a,a: 
Will the Minister of COIIUDeftf) ad 
Industry be pleased to state: 

(a) the quantity of handloom cloth 
exported from India in the yeers 
1958-59 and 1959-60; 

(b) the amount of foreign ex-
ohange earned by this export during 
the above period; 

(c) the countries which are import-
ing handloom cloth from India; and 

(d) the stePs proposed tor mI-

couraging further expor16 of Indian 
bGndloom cloth? 

The MleJster of IndaIIU7 (Slut 
........... SbaIl): (a) to (c). A .tate-
ment is laid on the 'I'able of the Lot 
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Sabha. [See Appendix III, annexure 
No. 11). 

(d) The GQvernment have taken 
various steps to encourage exports of 
handloom fabrics. The All Indla 
Handloom Fabrics Marketing Co-
operative Society, which is incharge 
of external marketing in the tradi-
tional countries in South East Ma. 
is making every effort to increase ex-
ports to those countries. The Hand-
loom Export Organisation has been 
specially set up to increase exports to 
non-traditional countries like the 
U.S.A., West Germany. etc. Incentives 
in the form of licences for import of 
coal-tar dyes. textile chemicals, etc. 
are given to exporters of handloom 
fabrics in and outside the cooperative 
fold. A scheme for payment of cash 
incentives against exports of hand-
loom fabrics is also undet" considera-
tion. 

ImPOrt of Seeds 

1552. Shaikh MobalDDlAd Akbar: 
Will the Minister of Commerce and 
Industry be pleased to state the total 
amount of foreign exchange spent for 
the import of improved seeds during 
the year 1959-601 

The Deputy Minister of Commerce 
and lDdastry (Shrl Satlsh Chandra): 
The item 'Improved Seeds' as such is 
not shown in the Indian Trade Classi-
ftcation of the country. A statement 
showing the value of different kinds 
of seeds imported during 195960 is 
given below: 

STATEMENT 

(Value in '000' of &.) 

1959-60 

1. Seed potatoes 1878 
2. Ani-1PCed 2 
3. Coriander seed 5 
4. Cumin seed 1070 
5. Cottonseed 1 
fl. Oil seeds, oil nuts, and oil 
kernels n.e.l. 
(a) Essential 
(b) Non-eqentia] 48 

7. Seecb for planting 201 

TOTAL 1205 

Mineral Development in Jammu and 
Kashmir 

1553. Shaikh Mohammad Akbar: 
Will the Minister of PIIlDDln&' he 
pleased to state: 

(a) the total amount allotted and 
spent during the Second Five Year 
Plan period on the mineral develop-
ment in the State of Jammu and 
Kashmir; and 

(b) the total amount allotted under 
this head in the State during the 
Third Five Year Plan? 

The Deputy Minister of PlaDDinr 
(Shrl S. N. Mlshra): (a) The Second 
Five Year Plan did not make any 
specific provision for mineral deve-
lopment in the State of Jammu and 
Kashmir. 

(b) The Working Group on Indus-
tries and Minerals which considered 
the draft proposals for the Third 
Plan from the Government of Jammu 
and Kashmir, recommended an allo-
cation of Rs. 97 lak·hs for the deve-
lopment of the Kalakot coaltleld and 
the Directorate of Mines and GeoloiY 
in the State. The flnal proposals from 
the Government of Jammu and 
Kashmir are still awaited. 

Films DlvlstoD 

1554. Sbri A. M. Tariq: Will the 
MInister of IDlormaUon and BroacI-
eastina' be pleased to state; 

(a) whether the Films Division has 
not been PUt on a permanent basia so 
far even though it was set up about a 
dozen years ago and although the 
Pay Commission recommended con-
version of such temporary posl4l 01 
long duration into permanent ones; 

(b) if 80, the reasons therefor; 

(e) whether this a1fect& adversely 
the personnel employed in the Films 
Division; and 

(d) what are the modes of promo-
tion in regard to t.ecbnical personnel 
in !.he Films DIvision? 

The M.i.Dlster 01 Jalonnau. aDd 
o~ .. lc .. tfq (Dr. It"'r): Ca) and 
(b). Tbe FiIDIII Diviaioo a. been 
declared .. a permanent cwpnJation 




